292 Written Answers to [RATYA SABHA] Unstarred Questions

Commercial activity in Shivalik Colony

465. SHRI SALIM ANSARI : Will the Minister of URBAN DEVELOPMENT be

pleased to state:

(a) whether Delhi Development Authority have received complaints from the
Shivalik Co-operative Housing Society for rampant commercial activity in ‘C’ Block of
Shivalik Colony, New Delhi, if so, the details thereof;

(b) whetherillegal construction activity by schools, courier services etc. continued

in spite of complaints; and

(c) 1if so, reasons thereof and action DDA propose to take to stop commercial
activity in residential area of Shivalik Colony?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI BABUL SUPRIYO) : (a) Delhi Development Authority (DDA) has informed
that a complaint dated 27.04.2015 has been received from President, Resident Welfare
Association (RWA), ‘C’ Block regarding Commercial activities in House No. C-45,
Shivalik Colony.

(b) Yes Sir.

(c) DDA has informed that action, as per provisions of Delhi Development Act,
1957, has been initiated for unauthorized construction. Action regarding misuse activity

in the premise has to be taken by the concerned local body and land owning agency.
Incomplete projects under JNINURM

466. SHRI S. THANGAVELU : Will the Minister of URBAN DEVELOPMENT

be pleased to state:

(a) whether it is also a fact that of the 1406 projects sanctioned between 2007 and
2012 under JnNURM, 693 are incomplete;

(b) whether Government was considering withdrawing from JnNURM projects;

and

(c) whether Government is now likely to fund those projects which have achieved
at least three fourths physical progress under InNURM, if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF URBAN DEVELOPMENT
(SHRI BABUL SUPRIYO) : (a) There were 1335 projects sanctioned during the Mission
Phase i.e. 2005-2012 of JnNURM. Out of these, 534 projects were sanctioned uncler



